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ORDER NO. 06 ofZ0Z2

Hon'ble presidenr 
1s glgalea to partially modiff the roster order

l:rfrff ,,, 
o n fo r cf, srAr, arrrr,, rra,i 
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no.
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. f. in the event ofnon sittins
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the adjourned dates or r
the link "Daity orde.""7".or* o.o.lffiatters 

will be avariable on

(Bineesh Kumar K S.)
Registrar
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By Order

Deputy Registrar
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Customs, Excise
and Service Tax
Division Bench
mafters

Dated L1,.01..2022

Noter

P.


